IN THE NATIONAT, COMPANY LAW TRIBUNAL, NEwW DELHJ
COURT-IIT (SPECIAL, BENCH ) .

Item No.-136

——210.-156
New IA-5448/2020 lA-2615/2020

IN THE MATTER OF:

M/s. Crayaon Software Experts India pvt. Ltd.
Vs.

....OPERATIONAL CREDITOR
M/s. Vas Data Services Pvt. Ltq.

....CORPORATE DEBTOR
SECTION
U/s 9 IBC code 2016

(0)
CORAM:

rder delivereq on 22.12.2020
DR. DEEPTI Mykp
9

IN
lB—1683(ND)/2018

PRESENT:

For the Applicant/OC
F

or the Respondent/CD
For the Intervener/Rrp

:Mr, Pankaj Jajp Adv for Rp along with Sunil kumay Jain Rp

ORDER
The applic

ation being part heard, therefore, place it before the Regular
Bench on 04.01.2021

Jyoti



